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wrt «rr

WT^TOnĵ t I

(»r) ? far^rr, u u  av w r  
« U  ^  i

IT* TWf JWJ Rif • (J? wm  ?T
5t WTT arvPT uft ’  Why this waste 
of Lbour
Shri lan^lAv l& it. wrt. a fact tba.t 

the Estimates Committee had suggest, 
ed an optimum number of telephones 
beyond which the manual exchanges 
must be converted into automatic ones, 
and if so, what is the reaction of 
Government thereto’

Dr. P. Subbarayan: The difficulty 
is* that thousand telephones are 
required for putting up an automatic 
exchange, but because of the import­
ance of Gwalior, we are putting up 
an automatic exchange there, even 
though the number is not yet a 
thousand, we try to do the best we 
can We shall do what we can because 
of the importance of Gwalior

Shri Jangde: Is it not a fact that 
the Estimates Committee had already 
complained that certain towns like 
Rajkot and Bhavanagar had to be con­
verted into automatic exchanges long 
before, but that had not yet been 
completed?

Dr. P. Snbbaraymn: I have already 
explained that it is not very easy to 
put up an automatic exchange; it takes 
about two years; and we try to do 
our best by Gwalior, in spite of the 
fact that the number has not reached 
a thousand. I do not know what the 
hon. Member exactly want*.

Shri Jangde: There was a lot of 
complaint regarding the telephone 
exchange at Bhopal, and during the 
last Budget Session also, many hon.
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Members ***4 suggested frequently
Ujat Jie telephone system at Bhopal 
should be unproved May I knew 
wjjat has been done in this connec­
tion’

Or P. Subbarayan: The matter of 
Bhopa* is also under consideration.
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Shri Mahaaty: On a point of order 
The hon Minister has just replied in 
Hindi Let him reply in a Hindi 
which is understandable It is not 
doing any service to Hindi or to the 
House to talk something which is 
abracadabra.

Mr. Deputy-Speaker: Most of the 
Members have understood it

Shri Vajpayee: It is not Raghu
Vir's Hindi, it is Government of India 
HindL

Mr. Depnty-Speaker: The hon. 
Minister might reply m English also.

Shri Shahnawas Khan: (a) Two 
sainiks of the Railway Protection 
Force dressed in plain clothes were 
challenged by the Ticket Collector on 
duty at the mam gate of Bareilly 
Railway station One of them forced 
his way out, while the other was 
detained

(b) No But a Sub-Inspector of the 
Railway Protection Force, along with 
five or six Saimks, came to the station 
and there were heated alterations 
between him and the station staff

(c) and (d) As a result of the 
preliminary enquiries, the Sub- 
Inspector and the two Sainiks have 
been placed under suspension and 
further action against them, under the 
Discipline and Appeal Rules, is in 
progress

Shri Vajpayee: May I know what 
action has been taken by the Railway 
Administration to check the repetition 
of such incidents, and whether any 
steps have been taken to provide lor 
the security of the railway officials?

Shri Shahnawas Khan: As I have
stated already, they have been'placed 
under suspension, and the inquiries 
are proceeding

Mr. Depo’y-Speaker: The hon Mem­
ber wants to know whether any other 
measures have been taken to check 
the repetition of such incidents

Shri Shahnawax Khan: I hope the 
action that we have taken will act as 
a deterrent; and if there is any repeti­
tion, we shall repeat the action taken

Shri Tyagi: I only want to have a 
clarification May I know whether 
the word ‘Sainik’ used here means a 
military man or it means some other 
class of servants9

Shri Shahnawas Khan: They are 
Sainiks of the Railway Protection 
Force

Shri Tyagi: ‘Sainik’ is a word which 
is used for the soldier m the Army 
I want to know whether the word 
used here refers to Army people or 
other Sainiks

Shri Shahnawax Khan: They are 
Railway Protection Force Sainiks

Sardar Iqbal ‘ Singh: May I know 
whether Government have received 
many complaints from Bareilly station 
that people in plain clothes detain 
passengers, search them and harass 
them and, if so, what action Govern­
ment has taken in the matter9

Shri Shahnawas Khan: We have 
received no complaints to that effect

•ft m t  armT
T̂traT $wrr fci#

aft 3TVIW
wrftwrr fc f t  «mrrisr

q m  wrprr tfwr

irfw ra *f
w  t  *91 fcrai ?ft *  ftf a*



tf&Q Owl Amwen BHADRA. 18, 1881 Oral Annum  6604

8tai I . H  B n n jx : May I know 
whether serious complaints have been 
received retarding the conduct of 
Railway Protection Force man, and if 
so, the remedy that has been sought 
to check such things?

Shri Shahnawai Khan: It is a very 
general question.

Mr. Deputy Speaker: Now, Shri 
Bhakt Darshan.

Shri S. M. Baaerjee: A Railway 
Protection Force man was found even 
molesting a woman. Since complaints 
have b^en received........

Mr. Deputy Speaker: We are con­
sidering what happened at Bareilly.

'wSnktosqs
or conduct of a particular Railway 
Protection Force man. We cannot do 
it in this question.
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Shri Hem Barua: In view of the 
fact that the Railway Board had issued 
specific orders to counteract the hooli­
ganism of the students, may I know 
whether the Railway Board has also 
issued specific orders to counteract 
the hooliganism of the Sainiks and 
others as well?

Mr. Depnty-Speaker: Those orders 
must be there already.

Shri Shahnawai Khan: I would like 
to contradict that insinuation. There 
is no hooliganism amongst the mem­
bers of the Railway Protection Force; 
they are a well-disciplined body. I 
would submit that even among the 
very well-disciplined forces in the 
world today we do have some cases 
of indiscipline; when we do have an 
217(Ai) LSD—2.

odd case of indiscipline, we deal with
it ftf»ly.

M D eputy Speaker: Next question.

SV*1 Hem Barua: May I twa1h> i  
humble submission?........

Mr. Deputy Speakers I have called 
the next question.

m w  vftvr
♦ t u t . wo Tl»r fag : 

«r t  *ftr •ft
f*rf ^  ftf :

"To  ^  ^  ^  *r*
*T ’ETRT *RW-

qrtfT ^  v fw r f  % #  fjpTTOT
srt<r •ft ^rcvrtf %
fnf*T ^

(*r) irftr $t, ift ^  g*nrrc % 
fa fl w t  &  f*wraT * t  |  ?

fcm if («ft ^ p f t ) :
(* )  1

(w ) a r r f t  7 fr« ^  
(sfPtf v n f i w )  fcfSrcrenfcr
I  '

IT* tW  J W  : f*8T IP l t
^  WRT %qfhT WTTR f«r*TTf[ w

ajT^ Ĝt $  ?
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not come up before the Irrigation and 
p0tf er Ministry, but it has been taken 
Up in the Zonal Council where the 
representatives of the States meet and 
deci^e'

Df. Bam Snhhag Singh: How far
hat the development plan regarding 
pomiculture suffered due to the con- 
troversy between the two Govern- 
meo*,?




